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separation of carriage and content are being addressed by giving option to the States

to implement it in a gradual manner with enough flexibility.
Increase in power generation

1687. SHRIMATT RAJANI PATIL:
SHRI RAMDAS ATHAWALE:
SHRI KIRANMAY NANDA:
Will the Minister of POWER be pleased to state:

(a) the quantum of increase in power generation in Maharashtra, Uttar Pradesh
and West Bengal between 2012 to 2014;

(b) the amount provided by the Central Government during the last and the
current financial years for making these States self sufficient in power generation, head-

wise; and
(c) whether these State Governments have utilized the said amount?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) The details of increase in power generation in Maharashtra, Uttar Pradesh
and West Bengal between 2011-12 to 2014-15 are as under:

Generation in Million Unit Increase in Million Unit
2011-12 2014-15
Maharashtra 93391.74 107309.2 13917.47
Uttar Pradesh 97007.5 111901.7 14894.24
West Bengal 46108.54 49742.02 3633.48

(b) and (c) Electricity is a concurrent subject. As per Electricity Act, 2003,
electricity generation is a delicensed activity and any generating company may establish
a generating station. Funds for setting up of generation project(s) are arranged by the
project developers themselves.

Gap between demand and supply of power

1688. SHRI K. RAHMAN KHAN: Will the Minister of POWER be pleased to

state:
(a) the existing gap between the demand and supply of power in the country;

(b) the details of steps which are under consideration to meet the gap; and



